
Sanjay Chauhan vs CCL & Ors (OA 38/2020/EZ) 
vide order dt.22.06.2020 
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4.1 Major issues:  

1) Non-construction of Coal Handling Plant (CHP) and 

consequent pollution (citing Specific Condition xi in the EC of 2012)
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The project does not have CHP or a coal washery” and further that 

“Coal transportation of 1910 TPD would be by road involving 77 trucks/day to Dakra 

Railway Siding located at a distance of about 1 km and thereafter by rail

high efficiency water sprinklers”

77



The environment of the area in and around Dakra Railway siding shall be 

improved by construction of a slope with retaining wall made of 

concrete/cement and with stone pitching. The Railway siding shall be provides 

with adequate storage facility for e coal and also with both fixed and mobile 

sprinkling arrangement. The area in and around the railway siding and along 

the main roads for mineral transportation shall be well maintained
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the total area 

brought under plantation shall be not less than 78.06 ha of backfilled area, 65.56 

ha area for ext. OB dumps, 14.5 ha is for green belt, 3.16 ha for embankment and 

17.01 ha is for safety zone and other vacant areas in and around infrastructure & 

buildings, railway siding, etc. by planting native species …. The density of the trees 

shall be around 2500 plants per ha. 3-tier green belt on both 

sides of approach road to the siding and at the railway siding itself
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4.2 Other observations: 
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